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IN THE CENrRAL ADH.:NJS·n-::.ATIVE l'RIBUlhL: JA Ip!JP BENCH: .JAIPlR. 

o.A. No. 376/97 Date of order: 5.3.1998 

C.L.Tomar S/o late Shri Pooran Singh Tomar, 
aged about 39 ye~rs, Pes ide nt of Ouarter 
No.68-l E, H.:til\fJay Col.-)ny, Gangapurcity, Distt. 
Saw a i l-1adhopur (P.a j) • At present employed on 
the post of senior Section Engineer at Idgah 
Agra, unier \iestern P..ail\-lay, Kota Division. 

s Applicant 

Versus 

1. Union of India thro,J.gh General Manager, . 
\'lestern Railttiay, ChurchtJate, Hum});li-400020. 

2. Divisfcmal F~ail\·r~y .Man:iger (ESTT) 
'Western Ra ilvJa y, Kota Jn - 324002. 

3 • .5enior D!ivis ion:tl Personnel Officer, 
Western Railway, Kota Jn- 324 002. 

: Res pon:le nts 

·Mr. Shiv Kumar, co,~nsel for the applicant . 
Mr. Bhupes\)1 0\i_}~ey, departme nta 1 representative for 

the resPondents 

CORAM: 

ORDER 

{Pi::R HON' BLE .SHRI F~ATAU J?PAKASH, MEMEER (.JUDICIAL) 

. During the course of hearing at admission stage, 

the learned counsel for the applicant seeks permission 

to withdraw thiS ~ with literty to file another OA, 

if he so chooses. The request is allowed as prayed. 

Interim direction issued on 10.9.1997 is vacated. The 

o.A. stands disposed ·"Jf accordingly. 

(RATAN PRAKASH) 
J cD IC If• L HEMBER 


